FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF DHARA CEMENTS (INDIA) PRIVATE LIMITED

RELEVANT PARTICULARS

Name of corporate debtor

Date of incorporation of corporate debtor
1 Authority under which corporate debtor is
|

A1

| 2
3

incorporated / registered

Corporate Identity No. / Limited Liability

_ | Identification No. of corporate debtor
5 | Address of the registered office and
|
|

i

|4

principal office (if any) of corporate debtor

Dhara Cements (India) Private Limited
04/11/2008
Registrar of Companies, Ahnmedabad

U26941GJ2008PTC055352

M/S Dhara Cement (India) Pvt Ltd At Gadu Ta |

- Khedbhrahma, Sabar Kantha, Khedbhrahma,
Guijarat, India, 383255

6 | Insolvency commencement date in 13/02/2024
. respect of corporate debtor S

7 | Estimated date of closure of insolvency 11/08/2024
| resolution process e

8 | Name and registration number of the Gyaneshwar Sahai
§ insolvency professional acting as interim | Registration No.IBBI/IPA-002/IP-N00130/2017- |
| resolution professional 2018/10546

9 E Address and e-mail of the interim 0S-2, 2nd Floor, The Next Door, Sector 76,
r

| resolution professional, as registered with
| the Board

Faridabad, Haryana — 121004
E-mail: gyaneshwar.sahai@gmail.com

10 | Address and e-mail to be used for
}' correspondence with the interim
| resolution professional

08S-2, 2nd Floor, The Next Door, Sector 78,
Faridabad, Haryana — 121004
E- mail: dharacementibc@yahoo.com

11 | Last date for submission of claims

27/02/2024

12 | Classes of creditors, if any, under clause
| (b) of sub-section (BA) of section 21,
ascertained by the interim resolution
_professional Name the class(es)

Not applicable, as per information available with
Interim Resolution Professional

13 | Names of Insolvency Professionals
identified to act as Authorised
Representative of creditors in a class

(Three names for each class)

Not Applicable

14

(a) Relevant Forms and
(b) Details of authorized representatives
| are available at:

Weblink:
https://ibbi.gov.in/enfhome/downloads
Physical Address: Not applicable

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a

corporate insolvency resolution process of the Dhara Cements (India) Private Limited on 13/02/2024.

The creditors of Dhara Cements (India) Private Limited, are hereby called upon to submit their claims

with proof on or before 27/02/2024 to the interim resolution professional at the address mentioned

against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only.

All other creditors may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date: 14/02/2024
Place: Faridabad

Gyaneshwar
Registration No. IBBI/IPA-00




THURSDAY, FEBRUARY 15, 2024

WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

NOTICE

Hereby given that certificatels) in respect of below mentioned
Equity shares of the M|s. CERA SANITARYWARE LIMITED
('Company’) has been lost/misplaced/stolen and the holder(s)
of the said shares, Mrs. UMABEN BIPINBHAI PATEL, &
JANKI N. PATEL have applied to the Company for issue of
Duplicate share certificate(s) in lieu of the Original Share
Certificate No.10225, 10226 belonging to Folio No.
00005783. Any person having claims/objections in the said
shares, should communicate to the Company at the Registered
Office of the Company within 15 days from the date of
publication of this notice, failing which the Company shall
proceed toissue Duplicate Share Certificates.

[CIEE3M Kotak Mahindra Bank Limited PN R Ao |

LOCK, BANDRA - KURLA COMPLEX, BANDRA (E)
1 BRANCH OFFICE: KOTAK MAHINDEA BANE LTD.
Ls FOAD SLIRAT - 2385 D)

Sale Motice Far Sale Of immovable Properties
E-auclian Sake Notice For Sale O Immosable Assels Under The Secuntisation and Reconsinction Of
Financi Agsels And Enforosmeanl OF Secunly nlensst ot 3002 Under Fule BiS| Fead Wilh Proviso Ta
Buta B (6] OF The Secqurity imemes! (emforcemend] Rule, 2002, Mofce |5 Heraby Givan To The Public In
Geramal &nd In Paricular To The Bomower (s} &nd Guarantor {5} That The Balow Describad Immovabla
Property Mangagedichargad To The Secured Creditor, The Posssssion OF Which Has Been Taken By
The Authersed Oficer Of Fuleron India Home Firance Campary Lid  (kereinaller Relered Ta As
FIHFCL™On 26,08.2022  And Pursuand To ThaAssignment O Detd In Favour Of Bosak Mahindra Bank
Limited By " FIHFCL °, Tha Proparty Wik Be Sold On “as I Where I57, “as & What 187, And “whateer
There |5” Basa On 12.03. 3024 Bebsesn 12200 Pm To 01:00 Pm With Unlimited Extension 04 5
Minutes, For Repavery Of REAZT2 957 (rupees Twelve Lakh Seventy Two Thousand Nine
Humndired Fifty Saven Only) As OF 06,02, 2024 Along With Future Interest Applicable From 0702 2024
Until Payment I Full With Ciost And Charges under The Loan Actount Me.s03807 210510032, Due To
Ernhl, Sacdned Uresddor Froom M. Pusibial 1 hvaal Bsikod & Mirs. Relhaben ek kil Rathad. The
Reser+e Price Wil Be Rs 5060, 000 Rupees Fros Lakh Sisky Thousand Only) 4rd The Earnest Money
Depaosit Will Be 56000/ rupeas Fifty Six Thousand Cnky) & Last Data 0f Submission OF Emd With Kyc
15 11.03.2024 up To 600 Pm. (sL). Property Deaeription -all That Pece And Parcal Of Corstrucied
Regidenlial Propaty Admessiring 42 51 5q.0mirs Shialed AL Revenue Survey Mo, 583/72 Plol Mo 1 P AL
Gordal. Rajkat = 360311, 'Within The B |l|;_|nn$H¢n_-u1:| ar sl By o= Rs Mo, S8872p, West By -plalMa
1 P, Morih By --rs N 5880, Sputh By-+oad” The Borrowar's Atlertcn |5 Irll.lr.e::l T Tha Provsisicns. OF
b Section 8 Of Section 13. f Tha Sarizas Acl, In Respact OF The Time &valable, To Redsam The
saanrad A, Fublic In Gersral And Bomowers In Faricular Pleasa Take Motce Thal HinCase Auchion
Sehesduiesd Heran Fails For Ay Feasan Whalsoever Than Secumed Crediler May Enlance Secunly
Imienest By Wary OfF Sale Theough Pubdic E-auction, Al The Descretion Of The Secumd Crediar.In Gasa O
By Clarfication'regurament Fie-_;arclni.ﬁ.esels Under Sale, Biddar May Cortact o Mr. Akshif Solanki
{#1 TE02811608) (+51-0152218754), & Mr. Rajender Dahlya (+01 8448264515, For Detailed Terms
ind Condlions OF The Sale, Please Refier To The Link hitps: e kodak,. comidenibanks
auctipns.himl_provided In Kok Mahinds Bark Websile lo. wwwhotakcom andior On
htips:iibankauctions.in/

PLACE: RARKOT. DATE: 15.02.24

Far Kotok Makindra Bawk Lrd., Autharized Offices

BANK OF BARODA, SALABATPURA BRANCH, SURAT

Bank of Baroda
DEMAND NOTICE
ﬂ Ty m [Under Sub-Section (2) of Section 13 of the SARFAESI Act, 2002}

@ﬁwmw

Ta, M/s. GS Tex Fab, Prop. Mrs. Shilpa Kunal Bajaj Date : 19.01.2024
Address ;: 322548, Siddhi Vinayak, Pipardi Sheri, Salabatpura Main Road, Surat, Gujarat - 305002,

Mr, Kunal Nareshkumar Bajaj (Guarantar), Flat Mo, 800 (8/8), Bri) Vatka Apartment, Pacle Poimt, Surat, Gugarat - 395007

Mr. Naresh Gangabizhan Bajaj (Guarantor), Flat Mo, 801 (2/4), Bri] Vatka Apartment, Parle Poind, Surat, Gugarat - 395007

auwb.: Natice undar section 132} of the Securtisaton and Beconstructon of Financiad Assets and Enforcement of Secumiy Intenast Act, 2002,
herenafter caled "The Act” Afe Ms. G5 Tex Fal, Prop, Mrs. Shilpa Kunal Bajaj.

Dear %ir's, - Ref: Gredit facilities with our Bank of Baroda, Salabatpera Branch, Surat

1. We refer tooowr Letter Dated - 24012012 comveymg sanclion af varicais credit Tacilibes and the terms of sanclion, Pursuant fo the
abave senction you have availed and started utilising the credit facilities after providing security for the same, as harainatter statad. The
present autstarding mvanous loanredit Facility accoumts and the security mberests coeated for such lability ae 85 under:

Type of Facility Lamit Rates of Interest | Ovs a3 on TE.01,2024 {inclusive of mterest up to 31.03.2023)
Overdraft - 0260400000175 | Rs. 61,75,000/- 12.60/% Rs. 16,92, 776,62 + unapplied imenest + begal & other clarges

Security Agreamant with brief Description of Securities - AY the piece and parcel of Flat No. 801 (804, adm. ahout 2725 5q. i, Bth
Floor, Brij Yatika Apartment, Brijpwasi Estate under Tri Star Co Operative Society, Near Gateway Moted, Revenue Survey Mo, 3671, TP
Scheme Mo, 5 (Lmira - Morth|, Final Plot Mo, 62 10 67 Padkl, Parbe Pont, Surat - 395007 in narme of Mr, Maresh Ganga Bishan Bajaj, Bounded
Iy == Marth : Intemial Rozd / Club area, South : Parking/ Compawnd Wall, East : Brijraten Apartment, West 2 Midhavan Apartment.

[2). In the letter of acknowdedgernent of debt dated 100022023 vou have acknowledged your kabiity to the Bank of the tune of Rs.
16,92 776,62 + unapplied interest as on 18.00.2024, The cutstanding stated shove inchude furthar drawings and interest upio
A.03.2023, Kher charges debited ta the account are : Mil, (3}, &5 yvou are awang, you have committed defaults in payment of interest on
abovea loans  outstanding for the guantes ended 30.09.2023. You hawe also defaulted in payment ininstallmeants of term loan / damand loans
swhich hanve Fallin dise for payemim cn MA snd thereafier, [4). Consequent upon the delaults cammitted by wou, your ban aceour las been
classified as non-perfoeming assat on 31.03.2023 (mention date of classification as NPA) in sccordance with the Resarve Bank of India
directives and guadedines. In spite of our repeatied requests and dermands you have nat nepaid the overdue loans mcludng interest theseon.,
[%5). Hawing regard to your inahility to meet yaur lizbilities in respect of the credit facilities duly secured by vaniows sacurities mantioned in
para 1 above, and classification of your account &5 a non-performing asset, we hereby grve younotice under sub-section [2) of section 13
of tha Securitisation and Reconstruction of Financiad Assets and Enforcament of Secusity Interest Act, 2002, and call upon you to pay in full
and digchange yaur liabilites tothe Bank apgregating Re, 16,92, 776.62 + Interest + Other Expenses as stated in para 1 above, within 60
days from the date of thes notica. We furthar give you nofica that fafng payment of the above amount with interest till tha date of paymant,
we shall he free to exercise all or any of the mghts under sub-sectan {4) of section 13 of the said Act, which please note,, (6], Please node
that, imterest will cantinws to accrue at the rates specified in para 1 above for each credit facility until paymant in full., (7). We irvite your
attentian to sub-section 13 of the said Act in terms of which vou are barmad from transferring amy of the secured assets refemed to in para 1
abkave by way of sale, lease or otharwise {other than m tha ordinary cowsa of business|, without cbtaining cur paar written consent. We
miay add that nan-compliance with the sheve pravision contained in secton 13013) of the said Act, is an offence punisheble under sectsan
29af tha Act., (B). We further invite your attention to sub section |8) of section 13 of the said Act in terms of which you may redeem
the secured assets, if the amownt of dees together with all costs, charges and expenses incurred by the Bank is tenderad by you, at
any time before the date of publication of notice for public avction/inviting quotations/tender ‘private treaty. Please note that after
publication of the notice as above, yaur right te redeam the secured assets will not be availahle,, [9). Plzase nats that this demand
notsce s without prejudsce 1o and shall not be construed as waiver of any othar nghts or remedies which we may have, including wathout
Emitation, the rghit to make further damands in respect of sums pwing tous. Sd-

ADD-SHOP E-RETAIL LIMITED

CIN: L51109GJ2013PLCOTE482

Registered office: B-304, Imperial Heights, 150 Ft. Ring Road. Rajkot - 360 005, Gujarat (INDIA)
Tel. No.: 0281-2580 399 E-Mail: info@addshop.co Web: waww.addshop.co

EXTRACT OF STANDALONE UNAUDITED FINANCIAL RESULTS
FOR THE QUARTER AND NINE MONTHS ENDED 31122023

(Rs. in Lakhs except EPS)

. Quarter Year to Corresponding Three
Hn: Particulars Ending on |Date Figures| Months Ended in the
i HA22023 | 31.03.2023 | Previous Year 31,42 2022
1 | Total Revenua h699.24 19988.41 H274.12
2 | Met Prodit for the period 399,70 2748.43 499,43
(before Tax, Exceptional and/or Extraordinary items)
3 [Net Profit for the period before Tax, 399,70 2748.43 495,43
(after Exceptional andior Extracrdinary itams)
4 [MNet Profit for the period after tax 25230 1916.25 470.53
(after Exceplional andior Extraordinary ilems)
_T+_J_~1;_1_! {:ﬂmprehenswf income far th,a pewum_:i (after Ta;_t;l 252, 3@ 191§ 25 _ d?_p 53_
6 |Equity Share Capital 2831.30 2831.30 2831.30
7 |Face Value of Equity Share Capital 10/~ 101 10/-
B [Eamings Per Share (Basic | Diluted) 0.89 7.86 1.92

Motes : The above is an extract of the detaded format of Quartery Financial Results filed with the Stock Exchanges under
Requlation 33 of the SEBI (LODR) Regulations. 2015. The full format of the Quartesy and Nine Manths Financial Results are
available on the Siock Exchange website i.e. www. beeindia.com,

For, ADD-SHOP E-RETAIL LIMITED

Sdi-
Dineshbhai Bhanushankar Pandya
Date: 13.02.2024 Managing Director
Place: Rajkot DIN: 06647303

Date : 19.01.2024, Place : Surat Authorised Officer, Bank of Baroda, Surat

LE LAVOIR LIMITED

CAM: LF4 110G 881 PLCTOZ018
REGD. OFFICE: DIGVIIAY PLOT, STREET NO. 51
OFPOSITE MAKHICHA NIVAS JAMMNAGAR - 261 005

Statement of Unaudited financial results for the guarter
and nine months ended 31st December, 2023

] II_F::.InL.g'-\h:-r:lnp'l I'I'E!
Comespanding
(uarter Ending | Year to Data Figures| Thres Manths Ended

%Mo Partioulars an 31.12.2023 14.03.2023 in the Previgus Year
. . . . EL R e
Talkal incame 62 53 1483 a0.m
Mt Prodil e Ihe pesriod (helore] ' '
) Tan. Excaptional andior e TE44 e

Exiraordinary itenn)
et Profi for the penod before |
3 | Tax, [afer Exceplional andicr 7sE 7249 ik =
_ Extraardinary items)
Mal Prodt for the panod afar
& | lmx|afer Expaplional andior AR 253 Mg
Extracedinary ilems)

| Total Comprehensive income | . : . 1
W 7016 56,31 ik

" || for the period (e Tax) | | |

fi Equity Share Capital 14 i 4
| .Fa:a'-.'aha af Equiyy Sham ':a:-ild. (1] . 10 . i
B ' Ezmings Par Share Basc | "im;: ué* ' 1.74 ' 055

Matn: T'-: atove 5 an exiract of the ur-l.arﬂ fomard of :Il.l.an:rh. Firancial Resubs fled .'|'|||1 the Siock E:-:J1'r4_:|r's

CALLISTA INDUSTRIES LIMITED
(Fermerly known &8 CHPL Industries Limited)
Registered Office: 44 Empire Square, Opp. Vidhyabharti College, Baban,
Ta- Bardoli. Bardoli Surat GJ 334502
CIN: L65921GJ1989PLCI9E109, E-mail: chplindustriesiigmail.com
EXTRACT OF STANDALONE UNALUDITED FINANCIAL RESULTS FOR THE QUARTER AND NINE MONTHS ENDED 3157
DECEMEBER, 2023

/% SAURASHTRA GRAMIN BANK

s | Regional Office, R-V, Rajkot : Znd Floor, Viral Heights, Near Time Square - 2,
oy B Ayodhya Chowk, 150 Feet Ring Road, Rajkot - 360005. Phone : 0281-29660350.

E-Auction Notice for Sale of Immovable/Movable Properties

Sale of Immovable assels charged 1o the bank under the Securitzation and Reconstruction of Financlal Azsets and Enforcement of
Security interest Act, 2002, The undersigned as Authonzed Officer of Saurashira Gramin Bank has taken over Possassion of the
following propertyfies under of the SARFAES] Act.

Public atlarge is informed that e-auction (under SARFAESI Act, 2002) of the charged propertyfies in the below mentioned cases for
reglization of Bank's dues wif be held on "AS 15 WHERE |5 BASIS and WHAT IS BASIS & WHATEVER THERE IS BASIS" and a3
spacified heraunder. The Physical possession of the proparty & with Saurashira Gramin Bank. The purchaser shall bear the
apphcation stamp dubies/addifionsl stamp duty! transfer charges, fee efc. and also all the stabulony!non-staiutory dues, taxes and
othercharges, fees el owing to anybody.

DESCRIPTION OF THE IMMOVABLE/MOVABLE PROPERTIES

g, | Name of Alc Branch P Due Reserve | Earmest

No. Mﬂ,ﬁ?ﬁm Name Description of Property Qutstanding's Price m’; '

1 | Mrs. Rekhaben Khapat | Revenue Survey No. 760 Paiki 2, ‘Giriraj|  Rs. 20,47.713 Rs. Rs.
Alpeshbhai Branch | Park®, Paiki Plot Mo. 33 {its City Survay No. + Interest M0,73.850 | 2,07, 385/
Hindocha & MATGE2P2/33) and Plot No. 34| from 12/06/2023
Mr. Alpeshbhai (MATEZFP2/34), Bokhira, Porbandar -

Shantilal Hindocha 360579.

2 | Arjunbhai Mavdi |Vajadi Virda R. 5. No. 86 & 97/p, Plot Mo, Rs. 9,05,291/- Rs. Rs.
Shaiteshbhai Road - |38, Sonal park, “Rajdesp Aparimant” Flat | + interest and other | 4,95173 49,517
Shukla Rajket |no. 304, 3rd Floor, Nr. Mirah Resorl Bh |  expenses from

Motel the Village Café, Opp. VVP 24{022022
engineering college, Off. Kalavad Road, Ta.
& Disl - Ragkot— 360005. BUA30.20 Sq. Mtr.

Date for Inspection of Properties : 27-02-2024, Time : 11.00 am to 1.00 pm
Last Date for depositing Earnest Money Deposit (EMD) and
Submission of documents to the Authorised Officer : 01-03-2024

Date & Time of E-Auction : 02-03-2024 at 11.00 AM to 01.00 PM With auto extension clause in

(R, In Lakhs)
3 Months Year to Date Coresponding 3
” o figures for current | Monihs ended in
H:: Particulars period ended | the prewious year
' 31.12.2023 3122023 MNAZH2
[Unawdibed) (Unaudited) (Unaudifed)
. | Total Incoma from Oparations - -
2. | Met Profit {Loss) for the pariod (before Tax, Exceptonal andior Extracrdinary {0.64) (14,42 {0.18)
itams}
3. [Met Proft ) (Less) for the pencd before lax jafler Exceplional andior (0,60} (14,42} {2.18)
Ea'lral:r'dna".- items)
4. |Mel Praft J {Lﬂ-s.a] for the purmd alter tax -:ﬂler Exnﬁphuﬁa andiar | 15'5! HIIHT [0.18)]
Exfraordinary ibems)
5. | Tolal Comprehensive Income for the pariod [Comprising Profit / (Loss) far the {060} (14.42) {0.18)
periad [afar lax) and Othar Comprehensiva Incoma [afer @s))]
Equity Share Capital (Face Yalue Rs, 10~ sach) 304 66 304,65 304 65
Resarves (excuding Revalualion Resarda) as shown in e dudhed Bafancs - -
Shesat of The previous vear
B. |Eamings Par Share {of Rs. 10 aach) (for contifming and discontinued
aperalions) -
1. Baslc: 0.2} [0.471 {0.01)
2, Diluted -;El 02) | [10.47 [0.01)

case of bid received in last 5 minutes before closing.

urdar Raguaton I3 of fa SERN (LOOR) Requators, 2015 The ful fomat of e Ceararty and Mine Manths Holes:

Financial Resuks are available on the Stock Exchange websie |2 Wi basindia.com. 1. The sbowe i an extract of the detailed format of quarter and Mina Manths endad Un-Audited Financial Resutts fled with e Stock Exchanges under For detailed terms and conditions of sale, please visit https:/isgbrrb.orgle-auctions.html. Prospective bidders may

Date: 12022024 Bachia HIT::':;T;:;:;Eﬂ Requlation 33 of e SEBI iLiting and Olher Disdosure Requinements] Regulalions, 2095 The full & of the quarier and Ning Mordhs ended Lin- contactonMo. 7574807753

Placa: Jamnagar Rt ) *T‘-';jfﬂ‘j F'“Lﬂ":‘“' l“““r’r'fﬁ"! 3"?:'::':‘3 an ""i "‘E“_*"-Ela':'““'! 3":':““ Eﬁﬂ;’?ﬂi;“f e '_'5|Etlfnm_t5’ T R « The authorized officer reserves the absolute right to accept ! reject any offer(s) and/ or cancel! postpone the auction

; d;tb:rrzggIz:ng.-:lmen:ngp:?alf::at:::ie comprahensive income or any other re frandial femfs) due to change(s) in accounling policies sha process without assigning any reason thereof,
i —— a e — EHARUCH BRANCH, BHARUCH 3. The financisl results have been prepaned in accardance with Indian Accounting Standards ['Ind AS') prescribed under section 133 of the Companies STATUTORY 15 DAYS SALE NMOTICE UNDER SARFAESI ACT
an Ban St F01 3 red with rebevanl ndes the dier and in b of lalian 33 al the SEBI [Lisling Qeligalions and Disdosurs Requirements) Begulalions
POSSESSION NOTICE 2015 {as amEn:E,jjrﬂ;”;Eé,ﬁmiaﬂ::,!:m; by, 23._5_%3" 2 : gl s e A The Borrowers | Guarantors are hereby Noticed to pay the sum mentioned above before the Date of Auction. Failing which the
. 2caiy [SEE RULE - 8(1]] [FOR IMMDVAELE PROPERTY) 4, The abowe resuls have baen rviewsd and recommandad $a the Baard of Diseciors by the Audi Commities and subsequentty approved by tha Baard of proparties will be auctioned and balance if any will be recovered from them with interest and cost by Legal Avenues.
i, ; ; ; enprassad an undquabfied opinion
securitization and Reconstruction of Financial Assats and Enfarcement of Securty . did
Interast Act, 2002 and in exerciza of the powers conferred to him under section 13{12) ar and on a
read with re 3 of the Security Interest (Enforcement) Rules, 2002 issued 8 demand C R Incusirion Linkl "_M“I *. | INDIA SH ELTER FINANCE CORPDRATION LTD.
notice dated 14.09.2023 calling upon Mrs. Ranjana Pankaj Patel (Borrower & sdn Reglstered Office: PLOT-16.6TH FLOOR, SEC-44, INSTITUTIONAL AREA, GURUGRAM, HARYANA-122002. Branch Office:5-5.8, 2ND FLOOR
Martgagor) & Ms. Sena Pankaj Patel (Co-Borrower) ta repay the amount mentianed Rashmi Ravl Sharma RADHAARCADE, NR, INDIRAGANDI STATURE, LAMBHVEL RCWD, AMAND - 388 001 & Shop Mo- 1.2 and 22, 181 Flooe, Moble chamters, Near Mega
in the natice baing Rs. 22,775,316/~ [Rupees Twenty Two Lakhs Seventy Five Diate: 14.02 2024 Managing Director malk2, Surander MNagarMain road- 3530002 & FRACUE, Atlants BYS Central Sqisare, Sara Bhal Main Road, Ganda Clrele, Vadodara - 300023
Thousamd Three Hundred Sixteen Dnaly) a5 on 14092023 + fu.nher inferest and Flar.;; E;Jmt DIN: 06618545 PUBLIC NOTICE- AUCTION FOR SALE OF IMMOVABLE PROPERTY
other Hi‘i.F.IEII$H‘E 'i'l'll.l!"l E'{F Ila','E rml'!'- |:|'|'H dale U[ruﬁgllﬂ D1 Lz $ﬂ|d IWE!EE‘.. IUHDEH RULE Bla'] OF THE SECURITY INTEREST [ENFORCEMENT] FIULEE. Im]
The Barrower/Guaranter having failad to rapay the amount, notica is hareby given NOTICE FOR SALE OF IMMOWAELE PROPERTYIs MORTGAGED WITH India Shelter Finance Carparalian {ISFC) [SECURED CRESQMNTOR | UNDER
to the borrewvers and the quarantors and the public in gensral that the undersigned has HTHE EEELHITI:E-.H_.'IID}.I.IL'I_'E:I F!E".'.DHE-TFtLII_:TIDH oF F_IMHCi:_L.!lI:.E-SETE AND ENFORCEMENT OF EEEURITH'U!'.I]‘IIERE?T ACT, 2002
F : i : f chica is hareby given to the public in ganard and in particular to the bormowan(s), oo borowar's and guarantors} or their lagal heirfs rapresentatves tal fa
tﬂkerl'l ngﬁ&&l:ﬂn I::Ilthe F?peﬂlgﬁrﬂ;“d !LE::I“ I:-E::lel;: Egﬁﬁrehl} tl?; p?wers TAT.n. cnPITAL I.IM ITE n bl dascribed immovable proparsy's margagedichamed lothe Secured Craditar, te possessian ofwhich has been laken by the Authonzed (fficer of ISFC
GOrarred on him under section 0l the said AT rea WiLh rse & ol the said riles on " Reaistered Office: 12th Floor, Tower A, Peninsula Business Park, Ganpairao Kadam [aecured credion, wil be sold an 1EMARIZI24an "AS |5 WHERE (57, A5 IS WHAT I2” and “WHAT EVER THERE 15" basis for recavery o aulstanding
12" day of February of the year 2024. b 7 S P e dues fram below mentoned Borowers, Co- Bomowers or Guarantors. The Reserve Price and the Eamest Money Deposit s menbaned below. The sealed
The Borrowers / Guarentors in particular end the public in general are hareby TATA Marg, Lower Parel, Mumbai 400013. CIN No. U6 7/190MH2008PLL1E7352 anvelope confaning the EMD amount for participaing in Public Auction shak be subminied o the Authorized Oficer of ISFC on or bafore 17-MAR-2024 il 5
cautionad not to desl with the properties and any deslings with the properties will be POSSESSION NOTICE (FOR IMMOVABLE PROPERTY) PM at BranchiCorporate Cfice
subject ta the charge of Indian Bank, Bharuch for anamount Rs. 22,75 316/ (Rupees (A= per Rule B(1) of the Security Interest Enforcement Rules, 2002) Loan Name of Borrower(si Co- | Date of Demand Notice | Type of Passession Reserve Earnest
Twenty Two Lakhs Seventy Five Thousand Three Hundred Sixteen Only) as on Witereas, vida Onder cziad 24th Novembsr 2323, the Mational Company Law Tribunal [NCLT) Mumbsi hes duly sanctianed tha .ﬂ.r.:'zur'ﬂ ST i) Amount &8 on dabe (Under Construcilvel Price Money
14.08,2023 + further interast and ather expensas therean. Schame of Arangement betwaen Tata Gapilal Firancal Services Limited (TGFSL) as vansfuror and Tata Gapital Limited [TGLY T ﬁ;ﬁﬂﬂfgﬁém S E:':‘;!;’:*C - fﬂj-%:m - Tﬂ?ﬁw
The Baorrower's attention is invited to the provision of sub-saction {8) of saction as franglerae urdar he provigions of Sections 230 fo 232 nw Sectian 86 and ofher applicable prosisions of the Companies Act, 5013 | MRS, s Ahdicalel, = LR sl ol =8, 1 LU Al
T of the Act. | § ilab ol h (“said Scheme’). In tarms thereef, TCFSL (Translanar Company) afong with its Undartaking have merged with [the Translerea 15 & AP- MRJATAN TTEHAI RS.2,03,205- [Rupess Tws| POSSESSION | (Rupees Four Lakh | | Rupees Fourty
Talt L inrespect of e gvanlable, to redeem the secured a55eis : - } -
mmpapﬁ: H‘h{:‘]ue%m_ﬁ_ 15'!]3"-@?312"' 6371100 SOLAKE] Lakh Three Thausards Teo SE’H-EFI'I&' ||'||'|'-|-|3 S‘E"'E‘ﬂ Tl'll'll.lﬁi:'-!"lli’n
_ DESCRIPTION OF IMMOVABLE PROPERTY Whersas, S undarsigned being e Authorized Officer of the Tata Capital Lid, under the Securifzation and Recanstucionof] . | | | Hurdrad Fiva Only) Thaousands Only) | Three Hundred Only)|
S48 1t e e 126} OLITER N REwIorTias TG H0cA190 GDRIGEL- Rt Gl 0l SN FAois S Entcenainol o SeouiE et ), 200k 3630 E0RSA 7 EOMGRS SONCAEI VOO SUCRON 105] ke W Description of Property: Al Fieces And Parcel Of The Land Bearing Magar Geam Panchayal Properly No 345, Open Piol Land Area 56,527 §
District - Bharuch, Mouje - Nandelav, .S, Mo. 61/1 paiki, Plot No. 2 & 3 paiki area E.J.: & ‘?'l';'f the Security "‘"-T'EE' -E"fET'?Bi"I]E"'i' Iﬁiﬁh?ﬂ%dfuﬂ Hf‘:mﬂf'dli‘l_ﬂﬂﬁ-_‘ﬂ“ 'I'_"ﬂ"m"'!ﬂ delow cailing upan e Mitrs And Ground Floor Construction Aras 15 58.00 Sq Mirs At Mogar Anand Gujarst
a180:13 5q: miz, Banash Armd?' - E100k; TN o A T, Bulop atss 03,7054, Tne-gxwr?aazﬂfm:aﬁ:nr a Ihealrlr:"u?fﬂmmﬁxlﬂ I':r!l:ﬁl ﬂ!:énvgﬂE meér ’rﬁcﬁ'mlne ubkic, in paneral, that HL1SAHLON MRS RANJANBEN DATE. 14.10.2023 PHYSICAL res. !, P D0 .1 { Sl
mts. & Fiat No. 404 & 407, Build up area 41.82 sq. mis. in the name of Mrs. Ranjana the uncersignad I'iﬁr'l!;haﬂ Pi:-s:apsslenmlh;u rty darscribed herain below i1 exarciss n.{p::ri.ws D:InlEr'E'l:fl-:ln hr~ u?'ne;su;:l.i:m SI00005054 SALURAL MRRAM | RS, 81257 (Rupees Eignt|  POSSESSION [ Rupses Sevan | Rupeas Savenly
Pankgj Patel, Bounded by :- Flat No. 404 & 305 :- North : Flat No. 406, South : Dpen 941 e ol Ak recdei s hod e sl s, 760 & AP- SALURA Lakh Twalve Thausands Five Lakh Sevanty Four | Seven Thousands
Lend, East: Road, West: Flat Me. 403, Bounded by :- Flat No. 806 & 407 :- North ; Ad], The borrmwar, in perticutar, and fa public in general are hersby calfioned not 4o deal with fhe groparty and any dealings wih tha 10137724 Hundred Severty Exght Only) Thousands Only} | Four Hundred Gnly)
Road, South: Flat Mo, 404, East : Adj. Road, Wiest - Ad). Part of Step. proparty will be subject 10 th change of the Tala Capital Limited, for an amount relered I below along with inlizrest thereon and Description of Property: Al Fieces And Parcal OF Propeny Bearing Wadnwan R Na, 1967, Tps No.1 Fp No 103, Op Ma 54, Plat No 8 Paikee
Date : 12.02.2024, Place : Bharuch Authorised Officer, Indian Bank perialinferest, charges, casts sdz fromdateof demand nodee. Eas| Side Land Paskes Land Unil Mo.3, Nharika Scciety bebind Manav Mandir, Mulchand Road, Surendranagar, Gujaral-383001
% Loan Name of Obligor(s)/Legal Heir(s)/ Amount & Date of s el Prysicl| CLAI00004T| MRS, JAGRUTIBEN | DATE:20.06.2022 SYMBOLIC RS.37,32,000/- RS.1.73.200-
EORM A | AleMo. Legal Reprasantativas) Demand Nolice | Fossession DSALAJOECL| PATEL & MAMAIMESH |RS.23,97 573 B4l POSSESSION [Rugess Thirty | (Rupeas Thees Lakh
PUBLIC AMNOUNCEMENT . ONS0000050 | PATEL & MRLDIPAL PATEL | | Rupaes Twenly Three Lakh Sevan Lakh Thirty ‘Saventy Three
[Under Raﬁuali:ln & of tha Inscivency and Ela'll:n.l.'-lcﬁ Board of India [Insohvancy TCFLA |1) Mis. Vivaan Creation LLF. Through lis Partner, Mr. Manish | Rs. 2.03.81,461- S1B26 [ AP- Minty Seven Thousands Five Two Thousands housands Two
esolutionFrocess for Corparate Parsons) Regulations, H016) 1| 027200 |Ramesh Lalwani, having address at: 168 Naw Cloth Marksat, Ol's. [Rupees Twao Crore (E4Ea428 4P Hundrad Sevanty Three And Oy} Hundred Oy |

FOR THE ATTENTION OF THE CREDITORS OF DHARA CEMENTS (INDIA) PRIVATE LIMITED. 001106 | Raipur Gate, Ametabiad Gujarat 380001, also add at: Commercil | 1o’ oy v ADUB1EI3 | Sixty Eight Paisa Only | i

e HELEVANT a;::f,:] E:Elimq DA PRIVATE LMITED 6238  [offca No. BAA. B4, BAIC, 64/D. BSC (as per plan Block O), Sumel| - o 108 Des-:np!lnnnl!’rupaﬂy Al That Paeces And Parcel OF The Land Beareg In The Registration Dist Vadodara Sub Dist Padra In The Sim Of Vikage

L Ll : _ = ' Business Par-5, Nr. Chamunda Bridge, Asana, Ahmedabad, - .. | February Padra Kesba Baaring Survey Mo 106, Tikka Ne. 11 As Per Praparty Card Admeasuring 137-06-14 Sq Yards And As Per Construction Parmissicn

3} ONIN 1 MMpORRaL of SN DI | DI _— 380016, Gujaral, also add at: Commercial office No. 61/C (asperplan | Hundred and Sidy | =y Ground Flace Admeasunng 100,20 SqMirs And First Floor Admeasuing 105,80 SqMirs,

i inlll:mgt%.:éc?r:?:igrggrnnm dedlor 15 | Regisitar of Cempanis, Anmedabad Block-N}. Sumel Business Park-5, Ni. Chamunda Bridge, ASE'F"E:' Cne Only) due inin A

4 [Comporate Identity M. | Limted Lisbiity UZEE41GI2I0BRTCORE 152 Ahmedabad-380016, Gujarat ¥ Mr Hm Ramesh Lalwani,| Loan Acoount No. 1) Thi presabed Tesden Bd Forn and $8 leems and conditions ol Sake wil ke maslable wilth the BrarchiCaporate OMice:3-05 2ND FLOOR,
|dentification Mo, of corporabe debbor 3) Mr. Ramesh Lachhmandas Lalwani, having address al- C-62, | TOFLADZT2000011 RADHAARCADE, MR. INDIRUA GAMDI STATURE, LAMBHVEL ROAD, AMAND - 388 001&5hop Mo- 1,2 and 22, 15t Floor, Moble chambers, Near Maga

5 |Address of the regstersd oflice and MiS Dhara Cement (Indiz) Pyl. Ltd. Al Gadu, Ta - Galaxy Tower, 5G Aoad, Bokade, Nr. Grand Bhagwat Hotel |  DR&23B as on mrall-Z. Surender Nagar Main raad- 38002 & FFA0UE, Al B2S Cerfiral Squarne, Sara Bhai Main Road, Ganda Cirole, Vadodara - 330023, bebween
principal affice (@ any) of corparale dediloe | Khedbhrahma Sabar Kantha, Khadbhrahena Ahmadabad Gujarat 3800543, Alse add ab: Commendia! affice Mo, 10 0as 1000 2. 40 .00 p.m. onany working day,

[T I = M E‘"llh EA_.‘E_ Ed.cl _E,.”D Eﬁlﬂ Ias pﬂr I:r,ar Ek:d{ .D:, E-Jmﬂ.l Euslmss : .|:I Theimmovakle |.'ll"'||.|‘.'|"'.-.".i]'-i.lII'ﬂ.'\'lnFI sakd hekra e Beseras Prge
B Il;ﬁdul:m','ll:mllg::n::mun‘. dabe in respect | 130202024 Park5, Nr. Chamunda Bridge. Asarva, Ahmedabad, -380018, Lernand Notice 3 Allthe bids! tendars submitted for the purchase of the above property’s shall be accompanied by Eamest Mansy as mentionad abowve, EMD
__{ul corpoeate deblor - - : ; : | dated arm e Bavearing “India Shelber Finance Conparalion Limsited ™. The EMD amaunt will be return fo i unsuccessiul bidders after auction,
7 = J LBl -M | . EEE : : :

f Es""‘_a!:"’: dake af closure al insabvency | T1RBLI0ES gi:‘:;: B:Jg?ﬁ;“;?i,ﬁumﬁ Eﬁnlgspisﬁ?aahﬁmdu?g- 11th Oclober 2022 41 Thirhighest bidder shallbe declard s successhul bitider provided aheays thal beishe s legally quaBfied b bid and provided furfer ial the bid amountis

& [Hame and registration numbar of e Gyanesnwar Saha 380016 Eﬁiarm iﬁﬂriu&pmhnimlﬁﬂihwiﬁgaddmﬁﬂt rot e i e reserve proe. 1 shal be the discreton of e Adthonsed Officer o dechne! acoeglance of the highest bud when the price offered appears
insofvancy profassional acting &s interim | Registration Mo BEPA-DDZNP-NO01I002017- C.62 Gatuy Tower. SG Acar, Bakadey. Nr. Grand Bhaawat Hatal inareguate a5 lomake i nadvisable o da sa
rasaluticn professions 3018/10548 e, Laiaiy |OWer. oad, £, . farand Bnagwa ; 5} Theprospacive bidders can inspact the proparty on 03-MAR-2024betwaan 11 .00.A.M and 5.00 P Muwith prior agnoiniment.

% |Address and e-mail of the interim 05-2, 2nd Floor, The Mest Door. Sactor T8, Ahmedabed Guarat  3800543. 5) Mre. Sunita Ramesh Latwani Bl The person declared &5 & successiul lidder shall, immediabely afler the declsration, depesil 25% af the amount of purchase moneyl highes
resolution professional, as registened Faridabad, Haryanz—121004 having address at: C-62, Galany Tower, 5G Roag. Bokadew, Nr. bid which would include EMD amount to the Authorised Officer within 24 Hrs. and in default of such deposit, the property shall farthwith be
with tha Board E-mall: gyaneshwar sahaiiigmall com Grand Bhagwzti Hotal, Ahmedabad Gujarat 3800543 puf ta fresh auctionl sale by private trealy,

10| Adcress and e-mail ta be wsed for |2, 2nd Flodr, The Nexd Dodr, Secler TE, - o ? : 71 In case the initial depesit is made as above, the balance amount of the purchaser money payable shall be paid by the purchaser o the
I:Iﬂ_l'-rermﬂﬂrfﬂl‘-ﬁ with B inledim nesaidlian Fﬂrlglali:fﬂl‘ Haryana=121004 Description of Property: All that Commersal House (Offics) No. 6£-AB & 65-C &5 per on site numbenng Buthorised Officer on or before fhe 156 day from the date of confirmation of the sale af the property, exclusive of such day or ifihe 15Eh day be

ol =l O haton {Commercial Office No. 64-A/B/ & 65-C as par approved plan is highlightad in layout plan in Block No. "0 area & Sunday or ether holiday. then on the first office day after the 15th day.

11|Last data for submission of ciaims 27l 2rz0a4 admaasuring 6902 5q. B, consisting of Hofow Blinth. Ground Eloar, First Fioar to Egurth Floar and Tarrace with Bl I e v of detaul of ary payment wilhin the perod menlioned above, the propedy shal be pul o resh auclians saie By pivale sty The depasil

12)Classes of craditors, d any, undar clause | Not applicable, as per information available with : " Ak i i : P o ; inchuding EMD shall stand forfaitad by Incia Shelter Finance Corporaticn Lid. and the defulting purchasar shall lose al claims fo the property
o} of sub-gection (BA) of saction 21, Intarim Resolution Professions lift rom and siair cabin theresn in “SUMEL-5"Schame along with right b use undivided proporiionats leasehold 8)  The above sale snal be sbvect 1o the final approval of ISFC, inserested partes are requestad o verttyiconfimn e stabusory and other dues dke
:E:g::ggl:' a#.ee '.:':It:'l"l;;:'ﬁ:;l:mm Mon-Agncutural lzand beanng Final Plot No. 24772, admeasuring about 28373.87 5'3 Mirs ':':]'U 5'-""-"'-3'5r Mo. 517, Salas/Property tae, Bleclricity dues, and socesy dues, from fhe respecive deparimenis / offices. The Company does nok underiake ary responsiblity of

T3[Names of insclvency Professknals 5181, 51872, 5711, 57172, 57272, 57611 +3 & 5762 of Town Planning Scheme No. 30, stuate lying and being at Pyl of ary due son the propesty
ideniiied 1o acl as Authorised Mo Applicable Moje Asarwa, Teluka Ahmedabad {:,1-?- I_E'-EIEI:- in the Ftegis‘.raﬁ::un Diskict af Ahmedabad and Sub-District of 100 TOS ol 1%, il any, shal be payable by e highesbidder ouer thi ighest decisred Bd amount. Thie payemient neseds o b depogilid By T highes! bidides
Represantie of credilons i a class Ahmedabad-6 (Narada! alorawih Aaht b use and comman amenities and all ather com right in e PAM of the company and tha capy of the challan shall be submitted 4o the company.

[Thees namis Tor each class) e i J BOngATh TS 10 UsS and 2ngy aMETITES ard g RNer LOMIMON Mgk 11} Saleisskicdy subject Ia the lams and canditons incorparated in his advertisamant and il the prescribed terdar fom

14[1al Relewant Farms and Wablnk:hiips- o, gov irvenihamel towmkads including roads, commaon picts, elc of the said schems. f“ﬂt& 85 per request of Borowers part WQE 13 The sucoesshd hiddanpurchase: shail bearal stamg duty, registralion fees. and mcidenty axpenses B getting sale certifcale regislensd as applicabie

i} Detais of authorizad representatives | Physical Addmess: Mot apolicabla properfies havebﬂenrele.a,sedIuwarﬂ51herepa,ymenlc«!parlhana,ml::unl Ii.aJ::iIit;.-| &5 P lEw.
are available at; 13)  TheAulhorsed Ofcer s the abaelule righl e aoceptarrejact he bid or adiourn | pasipane | cancel the lender without assigning ary reason tesect and

Matice i hereby given thal the Mational Company Law Tribunal has ordered the commencement 1. MS. Shri Gayatri Handicraft Through its| Rs.23,53043.91- [Rupess Twanty also tomod iy any tanme and conditions of this sale without any price nofice.

of & corporate insolvency resoltion process of the Dhars Cements {India) Privata Limited on Proprietor, Mr. Vallabhbhai Manjibhai Sclanki, 2. | Thrae Lakh Saty Thres Thousand 10th 14)  Irverested bidders may contact Mr. Kishan Chauhan & Mr. Asshish Bhatt st Mab. No, 6354053032 & 7874110808 during office houra [10.004M 1o

;i::ufrfﬁuﬁm Dt Camenls {India) Privale Limiled, ane heraby cabed apon b subimil ther ciaims WTE” W. “Velwanbhal WAUERAS] SomAk), LMEL) g Forty Three and Ninety One | February B0 PM)

The craditors ol [ 1 % iln feale Limiled, anas heraby . U gihmil thesir ¢ F i : z e G B e M TORNMART AL AR

with prool on or belom 270202024 Il,:-llllut inlerim resalilian gralessianad al the addoess menfoned a TCELAD? Enrf?.: b;"?‘hs::ll ﬂL_T“h'Eum':r' 4I5|1Hrld AI':“" Fﬂ |:|'1|]|| ie. R=.18,71,007.91/- 2024 30 DAYS SALE NOTICE TO THE BORROWER/GUARANTORMORTGAGOR

againsl enlry No. 10 i A L anki, 3. WIS, Shardaden| g, in |oan Account Mo, 20404817 Thi abows menlianed BorowersMartaagarsiqusranices are hereky noticed % pay the sum as mentioned in Demand Nofics under saction 13(2) with a5 on

The financial creditors shall submit their claims with proaf by slecironic means anly, 7200001 1"“"“”'“?3' Solanki gl having address at Officz | e 3,92 086~ due in Loan e imeresland esperses betore he cate of Auctian fling which the property shall be auciorsd and balance duss, if any, wil be recoversd wilth interes! and

All céhar craditors may submit the chaims wish proof in persen, by post or by electronic maans 903785 | Mo. KiSR212, Shn Ghantakarna Mahavie Comm. Account Mo, eost from you.

Submisslon of false or misleading proofs of clalm shall attract penabties. Markat, Nr. Mew Cloth Markel, Sarangour,|  grg gossscqoninedares Date: GUJARAT, For India Shetter Finance Corporation Ltd,, Authorised officer

sdi- Ahmedabad, Guiarat 380 002 and alse Add al Damanc Motk dated Place; 15-FEB-2024 Mr. Kishan Chauhan, Mob- 6354053032

Date : 1400272024 Gyaneshwar Sahal 1412 Anant Socely. Sukhram Magar Gomfipur, éﬂhhﬂi‘ﬂii

Place - Fandahad Reqisiratan No BBl PA-00 2N PRI 305201 7- 201841 (546 Hﬂpu.ﬂhm&dﬂhad.m'[ﬂm‘: 280001

Description of Property: All thai Fiece and Parcel of Commencial Office No, K-212, on the 2nd Foor, Block No.
K, Admeasuring Aboui 202 3. Feet, “SHR| GHANTARKARNA MAHAVIR COMMERCIAL MARKET™, Mahalaxmi
Bhavan Co-op. Housing Society, Vibhag 1, Survey No. 20 Paiki, TFS No. 18, FP No. 12 Paiki, Mouje : Shaher
Kotada, Taluka : Maniragar, Oi. & Sub Di.; Ahmedabad.

Duabe: 15 February 3024 Autharised Cificer
Place: Ahmedabad, Gujarat Tata Capitad Limited
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staL=Raa sisuAa

VHEIAIE, dpDdIR, dl.au SYRMIZ), 0%

N 03
] sAs2le1st stacio cildles siaten
I 2153012, 112 oi. 204/4, ResAa, Si. Sds As, YA-3¥9900%, HEIRNG, GUR. cllEl21
RisAE goede (ANax1iAce) [Gra1H), 2002, ([S12a1)) o (G123 3 201 datdl RisaldlzignvAct a AsoegsActA As
slelfE1Ad NA22A A AogliNee vls RisAAL geadze Ns52, 2002 (As2) oll s63 43 () &6¢1 Hidieu oNdlat.

slarel gos23)s cliles
(12U6 AAANANE Jos3)rs Al s dlS veildl)
2gees BISRA : ¥¥ AR 2542, [@aieiRdl s\Aw 203, oidd, digs)-ciRs\dl, ciRs\dl, 2q2d (I1%¥.) 365502
CIN : L65921GJ1989PLC098109 &dge : chplindustries@gmail.com

alle : Aol ([@2Elo1 2hodldlert Hal BusdlsR Asairdozt) [Sta3ell, 20qu olt (St2134et 33 d601 2215 AsAenil slvd
s2a Brukis vial sia WBLs duviien sueliGa uReulel [@otdaar 2Edled 202 Guz yoaut 8. Brukis «ueliGay uRewded
2iyel (&l sucilell Auuge 2@ 5 www.dangeedums.com ial RetA2iy A2 sell doiuge (www.nseindia.com) Guz

Guaou 8. siofl s3a1 dldflEs adl ua
Ad)/-

Giga ¥.uda

cldlut : 93.02.20% (A3 a1 YA A1 S12AS22)

AU : HHEIAIE (DIN : 01339858)

si1s2alel Sacliul cildles
CIN:L70100GJ1992PLC017815

2g22$ VNFNRA : AN-909, 20t A2 AS WIAH AS, HHELAIE, AU2AH S ULAL, HHELUIE
gAgd : info.sequelerou@gmail.com

39—qA—03233 oll Awr Yzl Adi BuRis 1 aia ulR
sucuictt GHcIRAIS S s cuetifEa ulFeuslcu (S1AgctioN 202
(3. cuvini)

£z @21 BuuRiseti vid cHIRisouid| adoti via
d. 31122023 | 30.09.2023 31.12.2022| 31.12.2023 |31.03.2023
(AoABEs) | (AABs) | (UcABes) | (ActAEEs) (2B2s)

1 | stustoiel get 2uas (Awvll) 105.36 1.15 1.21 107.11 440
2 | AvucA sisioAHie] duoitell A s 51/(dl2l)

(AL, VUAIEIU A\ /2 cll HAEURRL A uSal) 63.51 0.33 0.17 64.08 0.27
3 | Q=uyd suctel vl et 51 /(clel)

(JALEFU A /2Ll HRUELRCL AN ugd) ) 63.51 0.33 0.17 64.08 027
4 | Q21ug suouiel vl a151/cdl2))

(JALEFU A [eLal HRUEUREL AR ugd) ) 47,63 0.33 0.17 4795 0.20
5 | susuell ga 2iysd vuas

(2Uttatt AvuiL ot s 2l (cdl2t) (AL ugdl)

V1ol V1o 45l BUAS (A2AUB)) A€Eld) 47.63 0.33 0.17 47.95 0.20
6 | erewd add A2 38 (A2 €ls 3lEHda 3. 20/-) 55.96 55.96 55.96 55.96 55.96
FRETTT - - - - -
8 | A=€ls suell (3401 vt er213cll) (Ul s 3t.a0/-<ll)

(Brufisi 2 alfls «18l) B.51 0.06 0.03 8.57 0.04
olles :

q. Aol ([GRE1L Vel Ve BasclnR RsaiaNeeat) (el 2094 ot (et 33 501 2215 AsAAeWIL S1YA 5A 30 BAoiR, 0231 Ay ya1 aAdi Beukts
ol otet WIS cntiBa uReiledl @otdarz ldled 202 Bu 3ot 8. 39 A2, 02301t A y21 2Adi BEIRLS A otd HRLS cuetiBa uRelel 2iyel Al
2215 NSAAY(N) Aal [G2s 2021Aoll Avtilge U2 Gudou 8.

2. 33 B0i2, 20230t AvyRl 2Adi Brufts vtal et WRisell Sueilett Gu sc et AB2s ctteliBa uReied 20 Be 502 grat2eian seari 2dl &dl uel oS A5
sia125221 43 S0, 01l Ay DNAd Adell AsSHI 1S U2 @gdal sioe saul &dl.

3. Gudsd uReird sule uS2i ouaal g2l 3l 521Ad gl5s2uet ASIBEd1 22105S (Fos NARA) 24 22001 B,

oS siadsesd adl via e

s1522l01 Sadluzd dlilds
2d/-

2551 Aast
slase?

Sl : 0E9030¢

vt : 43.02.20%
RAUL : AHHEIAIE

vy GIG[RId1 s1AclioRy cildles

SRz a2t : 301 2wl uis oll2 Bieslar uian aa, scael @112, Yo, HEIRIg-¥204%. A S1A : uda A1u, R walea v Breslar, wilda
AR 22, Si. ANiel As, Badord12, uga W, AvsHa Rl Hd, S22 A2A As Bu, AYSHA VA U UIR, AVSHA 511 AS, NotAA-¥, HEAIRN-3¢¥004
S o1 cNlEalat
o1 2 A5 00 Mg e ANz vl NogliNoz vig RisAE geeee As2, 00241l
saH Q3(¥) 8601, RisAAE) goedee (AegleiNcz) [B1aM), 2002 ol Bran ¢ (). (URRRe ¥)
ot quddie] 3 A2l ooy 61BRISL sttetiod dBIRS (ClAANSAA) il oA A6l 52etR HRLISA ARISIAA B 2Aot A As (G
DAz VA Rosliiee 25 RisAR gozdee 52, 2002 601 VA Ri5AAE goeee (Aesleiiee) (G213, 2002 ot (G211 3201 dautdl 5631 a3(2) 601 HAE Acitell
Gualat 5o AL <A enda EalerR(A)/2e-EdlER/BlaeR(R) A eldletii veudd 253 qeudd o2t HeRllell aidluel go Bariell vie Ysaal veue] &d.
LalerR(A)/R1e-EAIER) vpleter(A) 2530l ud Ysdel sea Brs dRud, uReud EdlelR(A)/26-EdlER)/apllaerR(2) A &2 vetctal AE oA Biuapil
1A B 3 A2 ooy GIBRIdL St2tetiopt Al I2sett ad) o1l A8 520112 20€26 12l (51214 ¢(q) 212 ciAlcl AERE SIAELD SEAH A3(3) 501 WK 2ictiell Bulot 5ol
Al oA qeudd Fasdel 5o Andl dlel 8. uReud vt sAA ElerR(A)/AE-LAUER/ABNAER(D) A MER Yot oA veudd Fiesd 202 A1) ot S2all ALAEL
SRl A B Aol veudd Fasd 016 Slguet A1E) olAAN SN HEL ol VRUAA 5H(H) V1ol Aotl URsHL ASC LYol U2H A1V AIR1ot 282,

EaerR(A)/vellater(A) of ot Risals Pasa Hiswen sl soiell
(et A51602 civi2, Wvile] olin) (4R Fiasdoal) ofl [@o1d Aiflvt A 25U cardu
2wl : 5$) allAofl [Bra-V s Fiasdotl dHIi G121 o E-99-203 20.02.20%
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